
Applicant

V
V  V t^q&tptir p•pTjrrHy JABALPlj_^—

..ollca

sa: s;i s; ss.?ts;!"™!™"«
ager3"y4.?s!'pefsel^Porter, Peroel
office, Jabalpur.

(By Advocate - None)
V P» r s u s

union of India,
Through secretary,

?^ra^;r°pttrsJ.ra1i Terminus.
Mumbai.

Divisional Railway Manager,
Central Railways,
jabalpur.

Asstt. personnel officer (Traffic),
central Railway,
Jabalpur•

Ravindra Ku^ar Pajhalc,
Courier Clerk, Jabalpur.

Mohd. Kadir Khan,
Percel Porter, Jabalpur.

Mohd. Moinuddin,
Percel Porter, Jabalpur.

3.

5.

6 .

Respondents

All through Respondent No. 3.

(By .avocate - s.ri S.P. slnha for official responaents)
order (oral)
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It has heeo observea that ooboay is appearing for
the applicant, for the last so many dates.
„ea by the learnea counsel for the official
that counsel for the applicant has passea away ana there-

nH- to the applicant which has beenfore a notice was sent to the app
^  The learned counsel for the respon-returned unserved. The learnea

X



/ * 2 *

dents also submitted that the applicant subsequently

appeared in the selection test and has been selected for

the post.

2• May be it is because of that the applicant is not

interested in prosecuting the case. Accordingly the

original Application is dismissed for non-prosecution.

(Anand Kumar Rhatt)
Administrative Member

(D,r!, Verma)
Vice Chairman (J)
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